Y
2359 Re: Adjournment

Mo T AT Sifgan (Feamare):
TAY AT, WY T & qgEl ¥ qiq
F T & TF @ FEA T W @A
I T I AT F | W A gL
TEH ST AT Y A A SATQT A=\
ghr )

TR WA : qg Y Afewer g

Mo T AT Nfgar @ mede
wRIEE, A ¢ A ww A g

s vy ¢ #Y g7 faar o m@o
F wiw & § & A T/E TAT AAT
g1 A} oot frar & 5 QAT T@E ow
I B A § AAT HAT A a
FET TEN, AT AFG? qEAH A IT
F o9 quq e § QA 9 s
F @FT § | 9T g A9 qAFE FGT
ar 39 1 faery w@ Fv

Mo TW AAET Afgar : gz O
1 387 9T §, AfFT T2 T F1 qAH
TN oS Het F AT T fAaFT Y L

qeqN WEYET : A 4 WA a1 @
gfrgmar aga

o TW AR afear & qwdl
@2w fad =g 52 & fay W agy awi &
IO AT At T & gl g dwaRi

TOW WEEA ¢ § Ty S T a9y
FT AT HF T gFa1 § | WY A
TATERT Arfew A §

Mo TR wNET wfgar : #¥ @@
formr &

wrqe WERT : a7 XY ¥ fwar
A

FEBRUARY 25, 1964

Motions and
Calling Attention
Notices

2360

12.11 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

REPORTED CROSSING OVER TO EAST
PAKISTAN OF HOSTILE NAGAs

Mr. Speaker: Calling attention _
notice by Mr. Nath Pai.

Shrimati Jyotsna Chanda (Cachar):
Sir, in the Order Paper, it is printed:

“to call the attention of the
Prime Minister to the reported
crossing over to East Pakistan of
300 hostile Nagas near Maibong
in Karimganj District.”
Karimganj js not a district, firstly.
Secondly Maibong is in North Cachar
Hills District.... (Interruptions).

Shri Nath Pai (Rajapur): Mr.
Speaker, I think, I was called by you
to call the attention,

Mr, Speaker: I could not follow
what she says....(Interruptions).
Sometimes it goes beyound my control
also. Mr, Nath Pai.

Shri Nath Pai: Sir, I call the atten-
tion of the Prime WMinister to the
following matter of urgent public
importance and I request that he
may make a statement thereon:

“The reported crossing over to
East Pakistan of 300 hostile Nagas
near Maibong.”

The Deputy Minister in the Minis-
try of External Affairs (Shri Dinesh
Singh): About four months ago, two
groups of hostile Nagas, one led by
DUSO!I and the other by HOITO
SEMA, started moving southwards
into Manipur. The group led by
Dusoi succeeded in reaching Sinjol
in the south-west of Manipur from
where it crossed into Burma and
finally reached Pakistan. A statement
regarding this group was made by
the Prime Minister in the Lok Sabha
on the 17th December, 1963.

2. The movement of the second
group under Hoito Sema, which start-
ed about the middle of October 1963,
was foiled temporarily by the effec-
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tive action taken by the Security
Forces and the members of the group
dispersed. Nothing was heard of this
group until the first week of January,
1964 when it appears to have partly
re-formed, with a strength of about
150, and proceeded southwards. It
was joined by another party of 150,
part of the same group under Hoito
Sema, north of the Kohima-Manipur
boundary and the combined group of
300 proceeded into Manipur.

3. Information indicates that this
group under Hoito Sema is also mak-
ing for East Pakistan with the object,
it is suspected, of receiving the arms
reported to have arrived in East
Pakistan.

4. The Security Forces are alive to
the situation. The group was last
reporied in Manipur, No Information
is available to confirm that the group
has crossed into East Pakistan.

Shri Nath Pai: The Minister has
admitted that the Government is in
possession of information that this
group has been on the move with
the obvious intention of crossing into
Pakistan. Last time when we raised
this matter, the Prime Minister told
us that the Naga hostiles crossed into
Pakistan because things were becom-
ing hot in Assam. Does it not reflect
on the very sad state of security
arrangement in Assam, on the border
that large hordes of hostiles whose
movements are known to the Govern-
ment could not be prevented? If
hostile elements can cross from this
side into Pakistan or Burma, does it
not mean that the state of frontier
defences is so poor that anybody can
cross from across also and will?

Shri Dinesh Singh: It
statement . . .

is a long
Mr. Speaker: It is not in the form
of a question, I agree.

Shri Dinesh Singh: If the hon.
Member had looked through the state-
ment placed here on the 17th Decem-
ber, he will find that all these ar-
rangements were dealt with by the

2199 (Ai) LSD—4,

to Matter of
Urgent Public

Importance
Prime Minister in detail. The point
is that it was mentioned then that we
felt that this earlier group which had
gone there had collected some arms
from Pakistan. It was likely that this
group had the same intention of going
there to collect arms. The Prime
Minister had also mentioned that
about the difficulty of the terrain
there, that while we may have an idea
where this group is moving and aiso
may be effectively able to check it
from time to time because of the ter-
rain and the jungle there it is possible
for them to break up and re-form
again at different places by moving
into smaller groups. This is what is
happening. We are aware of its gene-
ral whereabouts and we take every
precaution to see that it does not
move. But even then there are chan-
ces of breaking up and re-forming.

Shri Hari Vishnu Kamath (Hosh-
angabad): Considering the frequent—
by now almost tiresome recurrence—of
such incidents of hostile Nagas mov-
ing to and from Pakistan to obtain
arms for their activities in India, is
the House to understand that the Gov-
ernment, in collaboration with the
Government of Nagaland, is unable
or unwilling to deal effectively with
this problem?

Shri Dinesh Singh: It is neither un-
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willing nor unable to do it. In fact,
it has been able to check this
movement all this time.

Shri Hari Vishnu Kamath: We
could not hear. May I request you

to ask him to repeat it?

_Mr. Speaker: He has not followed
the answer.

Shri Dinesh Singh: I am sorry. 1
said that we were neither unwilling
nor urable. We are quite willing and
we have been able to check that
movement so far.

Shri Hari
much.

Shri N. R. Laskar (Karimganj): It
has been reported that the Naga hos-

Vishnu Kamath: Not
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[Shri N, R. Laskar]

tiles are moving about in the plains
in North Cachar hills. Previously
they followed this very track to pass
over to Pakistan. May I know whe-
ther security measures have been
taken so that they cannot pass over to
Pakistan this time and follow the
same tracks?

Shri Dinesh Singh: We are taking
security measures, but as I mentioned,
there is the difficulty, and we cannot
say that they will not pass over.

Shri Nath Pai: We are not satisfied.
Are you satisfied?

Mr. Speaker: If I am not, I cannot
do anything.

12.17 hrs.
PAPERS LAID ON THE TABLE

NOTIFICATIONS UNDER ESSENTIAL
CoMMoODITIES ACT

The Minister of State in the Minis-
try of Food and Agriculture (Shri
A. M. Thomas): Sir, I beg to lay on
the Table a copy each of the follow-
ing Orders under sub-section (6) of
Section 3 of the Essential Commodi-
ties Act, 1955:—

(1 The Madhya Pradesh Rice
Procurement (Levy) Second
Amendment Order, 1964

published in Notification No.
G. S. R. 215 dated the 10th
February, 1964.

The Rice (Madhya _Pradesh)
Price Control (Second Amend-
ment) Order, 1964 published
in Notification No. G.S.R. 216
dated the 10th February, 1964.

The Delhi Roller Flour Mills
Wheat Products (Price Con-
trol) Order, 1964 published in
Notification No. G.S.R. 238
dated the 15th February, 1964,

The Roller Mills Wheat Pro-
ducts (Price Control) Order,
1964 published in Notification

(i)

(iii)

(iv)
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No. G.S.R. 239 dated the 15th
February, 1964, [Placed in
Library. See No. LT-2388/64.]

NOTIFICATION UNDER AIRCAFT ACT

The Deputy Minister in the Minis-
try of Transport (Shri Mohiuddin):
Sir, I beg to lay on the Table a copy
of the Indian Aircraft (Sixth Amend-
ment) Rules, 1963, published in Noti-
fication No. G.S.R. 1966 dated the 28th
December, 1963, under section 14A of
the Aircraft Act, 1934, together with an
explanatory note. [Placed in Library.
See No. LT-2389/64].

12.18 hrs.

[MR. DEPUTY-SPEAKER in the Chair]

Shri Nath Pai (Rajapur): Sir, on
a point of information, A letter wes
just sent for guidance to the Speaker,
signed by the leaders of all the Op-
position groups, We are not sure
what was the exact state of affairs
with regard to the Adjournment
Motion because it was just a lot of
confusion prevailing and 1 would like
to raise some points, with your per-
mission, regarding that motion,
because the Speaker has left in a
hurry. (Interruption).

Mr, Deputy-Speaker: The Speaker
has not given permission.

Shri Nath Pai:
the seat, it

Once you are in
is your discretion.

Mr, Deputy-Speaker: Please meet

the Speaker.

Shri Nath Pai: May I humbly point
out that when you are in the Chair,

you have got all those powers?
(Interruption).

Mr. Deputy-Speaker: He has not
alloweqd it.

Shri Nath Pai: What is your reac-
tion?

Mr. Deputy-Speaker: Please dis-
cuss with him or with me afterwards,



